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We shall see that it is done in such a way that
the whole of Delhi is covered. Permits are
going to be given on particular routes. The
number of permits and the routes are going to
be identified. The kind of people and the
number of people travelling, all these things
are going to be identified.

Facility of Car Telephone in the
Country

*45. SHRI PRAMOD MAHAJAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the facility of car tele
phone is available in the country;

(b) if so, what are the details in this
regard including the number of car trie-
phones and expenditure incurred;

(c) whether, the MTNL, Bombay
proposes to provide the facility in the
city of Bombay; and

(d) if so, what are the details in this
regard including import Of machinery,
if any?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NAIDU): (a) Yes
Sir, the facility of car telephone is presently
available only at Delhi.

(b) Sir, there are at present 177 sub-
scribers connected to the mobile system at
Delhi. Initial investment for this system was
Rs. 2.18 crores. An additional investment of
Rs. 2.41 crores has been made to augment the
capacity to give connections fo  more
subscribers.

(c) and (d) This proposal is at a
preliminary  stage of  technoeconomic
examination.
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MR. CHAIRMAN: Question Hour is over.
Now, Papers to be laid on the Table.

SHRI KAMAL MORARKA: Sir, the
Minister is saying that he will get it "from the
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honourable Members . . .(Interruptions). . It

is highly objectionable .. .(Interruptions). ..

SHRI N. K. P. SALVE: He is not saying
that there is immunity against any inquiry.
The man who brings it will have to explain
his source. ..(Interruptions) ...

SHRI YASHWANT SINHA: Not for
telephone... (Interruptions) .,.

SHRI KAMAL MORARKA: Sir, it is

highly obpectionable... (Interrup-
tions)...

SHRI PRAMOD MAHAJAN: It isin

very bad taste.,. (Interruptions)...

SHRI KAMAL MORARKA: Yes, itis
in very bad tastd... .(Interruptpns)...

IRS officer settling albroad

42. SHRI S. S. AHLUWALIA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that a large
number of IFS officers have been settlings
abroad either- after resigning from the
service following a stint of posting' in a
foreign country or following retirement
from the service after attaining superan
nuation;

(b) if so, the number of such IFS
officers so settled during the last three
years;

(c) whether it is a fact that the concerned
IFS officers had been utilising their foreign
postings to prepetuate their personal interests at
the expense of the Government; and

(d) if so, what steps Government have
taken or propose to take to prevent such,
misuse of the opportunities of foreign
postings by the IFS officers?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAV. SINH SO-
LANKI): (a) No, Sir, according- to available
records, the vast majority of



